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with the Russian Agency for the pre-
paration of the detailed project report
has yet to be finalised It may take
about six months for them to prepare
the project report after executing the
contract. Meanwhile
steps for selection of site etc. are being
taken.
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Durgapur Steel Plant

3¢3. Shri Maheswar Naik: Will the
Minister of Steel, Mines and Heavy
Engineering be pleased to state:

(a) whether it is a fact that diffi-
culties in co-ordination between
Durgapur Steel Project, the Damodar
Valley Corporation and the Railways
over a scheme to erect a conveyor for
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the transport of coal middlings from
the Steel Project to Durgapur Ther-
mal Power Station have resu.ted in
an addit:onal expenditure to the tune
of some Rs. 8 iakhs to the Govern-
ment; and

(b) if so, the circumstances there-
of?

The Minister of Steel, Mines an&
Heavy Enginzering (Sh-i C. Subdra-
maanlam): (a) and (b). I would invite
the attention of the honorable mem-
bers to para 15 of Report of Publie
Accounts Committee 1963-64 (15th
Report) wherein this question was
dealt with recently in detail

Loans to Tea Estates

84 f Shri P. R. Chakraverti:

' IShH P. C. Borooah:

Will the Min'ster of International
Trads bz pieased to state:

(a) the amount allocated for grant-
ing loans to tc:a estates for rehabili-
tation and modernisation of tea indus-
try in the North-Eastern region during
1961, 1962 and 1963;

(b) the tctal amount actually givea
out on loan during the past two years
and during the curreat year uptle
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taking

(c) whether the tea
found to be disinterested in
advantage of his loan; and

(d) if so, the reasons therefor?

The Minister of International Trade
(Shri Manubhai Shah): (a) A scheme
known as the Tea Plantation Financo
Scheme for enabling the industry te
carry out replantitionjnew p.antation
with loans from the Tea Board was
put into operation by the Board in
October, 1962. A revolving fund of
Rs. 5 crores has bz2en sanctioned for
the purpose for the whola country
including North Eastern region.

(b) The money is drawn by the bor-
rowers in annual instalments against
each phase of planting. While the
actual amount disburszd by the Board





